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3 R n

tion No.9198 of 1981 has been

i

recaived on transfer from the Hon, High Court of

Judicaturs at Allahabad to this Tribunal undap Ssction 1

29 of the Administrative Tribunals Act XIII of 1585% T
I y
The netitioners who are the employees of the Lifs 1
Insurance Corporation of India have filed this urit ,
netition in the Hon,Hinh Court for guashing the teimEpa :
ated 23.4.8
tion mrdnripf petitioner No.3 and for guashing the : ;

notifications of StafP Reculations made in theae VEirSs

For want of notification under Section 14{2)

of the Administrative Tribunals Act this Tribunpal HKAas

no jurisdiction to decide this case. So this patition
be rotransmitied to the Hon, Hinh Court of Judicature
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